
(Amount in ₹)

1

Chief 

Commissioner of 

State Tax

04/09/2024             3,47,63,139.00                3,47,63,139.00 Unsecured          -            -   No 0.00%          -            -            -                                   -   
Vat Claim is Rs. 6,11,681/-

GST Claim is Rs. 3,41,51,458/-

      3,47,63,139.00         3,47,63,139.00                           -   

Annexure-7

Name of the corporate debtor: Sevenn Protective Fabrics Pvt.Ltd. ; Date of commencement of CIRP: 11/07/2024 ; List of creditors as 

on: 25/10/2024

List of Operational creditors (Government Dues)
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